In the Income Tax Appellate Tribunal, Jaipur Benches, Jaipur

Tribunal orders ready for pronouncement

Before Smt. Annapurna Gupta, Hon’ble AM

&

Sh. Kuldip Singh, Hon’ble JM

SI. | ITA/MA/SA No. | Assessee’s name | Date of Date of Author | Bench

No. Hearing pronouncement

1. SA Devdashrath Vs. 10.08.2026 | 10.08.2026 AM A
No.13/JPR/2026 | DCIT

2 SA AU Small 10.08.2026 | 10.08.2026 AM A
No.16/JPR/2026 | Finance

2 -

(Mittali)

Sr. Private Secretary




In the Income Tax Appellate Tribunal, Jaipur Benches, Jaipur

During Official Tour

Pronouncement of orders under proviso to Rule 34(4) of the Appellate Tribunal
Rules, 1963

Before Smt. Annapurna Gupta, Hon’ble AM

&
Sh. Udayan Das Gupta, Hon’ble JM
Sl. | ITA/MA/SA No. Assessee’sname | Bench | Date of Date of Author
No. hearing Pronouncement
1-2 | ITA Nos. 1951 and | DCIT Vs. Late B 29.06.2026 | 12.08.2026 M
1952 /JPR/2025 Shir Sunder
Gangaram
Punjabi Through
L/H Ms.
Sunayana
8 ITA No. DCIT Vs. Dinesh | A 01.07.2026 | 12.08.2026 M
823 /JPR/2026 Kumar Khatoria
4-5 | ITA Nos. 783 and | Akhil Bhartiya A 02.07.2026 | 12.08.2026 M
784 /JPR/2026 Seervi
Chhatrawas
Trust Vs. CIT(E)
6 ITA No. ITO Vs. A 30.06.2026 | 12.08.2026 IM
1649 /JPR/2025 Vishwanath &
Company
7 ITA No. All India A 01.07.2026 | 12.08.2026 M
828 /JPR/2026 Securitisation
and
Enforcement of
Security

a»

(Mittali)
Sr. Private Secretary




